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Kendriya Vidayalaya at Dungarpur

6097. SHRI BHE-KHABHAI : Will
the Minister of EDUCATION AND CUL-

TURE be pleased to state :
(a) whether it is a fact that a represent-

ation has been made in regard to opening
a Kendriya Vidyalaya at Dungarpur ;

(b) reasons why such an important
place has not been provided with this faci-
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lity though Central ‘Government officers are
in sufficient number there ; and

(¢) the steps proposed to be taken ?

THE DEPUTY MINISTER IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHRI P.K. THUNGON) : (a) to (c) Pro-
posals for opening new Kendriya Vidyalayas
are considered by the Kendriya Vidyalaya
Sangathan when received from an appro-
priate Sponsoring authority in the prescribed
manner. Although some requests have been
received for opening a Kendriya Vidyalaya
at Dungarpur, no such proposal has been
received from an appropriate sponsoring
authority. Decision on opening a Kendriya
Vidyalaya at Dungarpur will be taken if,
and when, such a proposal is received.

BI-Partite Negotiations with Representatives
of Port and Dock Workers on Wage

6098. SHRI CHITTA BASU : Will the
Minister of SHIPPING AND TRANSPORT
be pleased to state :

(a) whether Government have started
bi-partite negotiations with the representa-
tives of the Port and Dock workers on the
question of wage revision ; and

(b) if so, progress of the negotiations ?

THE MINISTER OF STATE IN THE
MINISTRY  OF SHIPPING  AND
TRANSPORT (SHR: Z. R, ANSARYI)
(a) Not yet, Sir. .

(b) Does not arise,
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